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the knowledge of Uranium enrichment 
technololY from other countries; 

(b) whether Government are aleo 
.Aware that the Netherlands Govern-
,nent has alleged that Pakistan had 
probably acquired the knowledge 
through '-theft"'; and 

(c) whether Government have 
exercised supreme vigilaDee to ensw'e 
that such ouzo OWn achievement. whieh 
are for peaceful purpos_ is not 
allowed to be P.8ssed on to other coun-
tries? 

THE MlNISTER OF EXTERNAL 
AFFAIRS (~ P. V. NARASIMH~\ 
BAO) : (a) Government have seen 
reports to this effect. 

(b) Yes, Sir. 

(c) Yes, Sir. 

PAPERS LAID ON THE TABLE 
REVIEWS ON AND CERTIFIED AC'COUNTS 
OF DELHI TRANSPORT CORPORAT10N FO£< 
19'77-78 AND STATEMENT FOR DELAy ETC. 

THE MmlSTER OF SHIPPING 
AND TRANSPORT (SHRI A. P. 
SHARMA) : I beg to lay on the 
Table:-

(1) (i) A copy of the Certified 
Accounts (Hindi and English ver-
sions) of the Delhi Transport Co!'-
poration for the year 1977-78 to-
gether with the Audit Report there-
on, und.er sub-section (4) of sEction 
33 of the Road Transport COlpora-
tion Act, 1950. 

(ll) A coPY of the Review (Hindi 
and English versions) on the acci-
dents of the Delhi Transport Cor-
poration f01' the year 1977-78. 

(iii) A statement (Hindi and 
English versions) showing reasons 
for delay in laying the Accounts. 
[Placed in, Library. See No. LT-

396/SO]. 

(I) A copy of the Annual Report 
(Hindi and English versions) of the 
ShiPl>i~ Development Fund Com-
1Bfttee- for 'the! year 19T'1-TS along 
'1rith the Audited Accounts, under 
sub-section (0) of section 16 of the 

Merchant Shipping 
[Placed in Library. 
397/80]. 

Act, 1955. 
See No. LT-

NOTIFlt:AT[ON$ UNDi;a MADHYA PRADESH 
VIDHAN SAl3BA SADASYA VE'l'AN, BaATTA 

TATliA PENiION ADHINIYAM, 1972 

THE MINISTER OF PARLIA.'\iEN ~ 
TARY AFFAIRS (SHRI BHrSHMA 
NARAIN SINGH): I beg to lay on 
the Table a copy each of the following 
Notifications (Hindi and English ver-
sions) under sub-section 3 of section 
9 of the Madhya Pradesh Vidhan 
Sabha Sadasya Vetan, Bhatta Tatha 
Pension Adhinlyam, 1972 read with 
clause (c) (iv) of the Proclamation 
dated the 17th February, 1980 issued 
by the President in relation to the 
State of Madhya Pradesh:-

(1) Notification No. 3828-F-4-80-
(PA) -XXI-A published in Madhya 
Pradesh Gazette dated the 6th 
February, 1980 making certain 
amendments to the Madhya Prndesh 
Legislature Trav~lling Allowance 
Rules, 1977. [Placed in Library. 
See No. LT-398/80]. 

(2) Notification No. 3830_F-4-BO-
(PA)-XXI-A published in Madhya 
Pradesh Gazette dated the 6tb 
February, 1980 makIng certain 
amendment tP the Madhya Pradesh 
Vidhan Sabha Sadasya Pension 
Rules 1'97'1. {Placed in Library. , 
See 'No. L"-3t9/MJ. 

(3) Notification No. 3832-F -4-80 
(PA) -XXI-A published in Madhya 
Pradesh Gazette dated the 6th 
February, 1980 making certain 
amendment to the Madhya Pradesh 
Vidhan Sabha Sadasya (Recovery of 
Dues) Rules, 1977. [Placed in 
Library. See No. LT-4M/80). 

(4) Notification No. 3834-F -4-S{} 
(PA) -XXI-A published in Madhya 
Pradeslh Gazette dated the 6th Feb-
ruary 1980 making certain amend-
ment 'to the Madhya Pradesh Legisla-
tive Assembly Members (Free 
Transit by Railway) Rules, 1978. 
[Placed in LibrClrtl. See No. LT-

401/80]. 



PHAl~UNA 23; 1961 (SAKA) Paper8 Laid ~o6 

C'ERTIFIED ACCOUNTS OF POST-GRADUATE 
INSTITUTE OF MEDICAl. EUt".::ATION AND 

Rtil8EAROK, CXANDlGARH FOR 1917-78, 
ALL INDIA INSTl'l'UTE OF MEDICAL 
SCIENCES, NEW DELH'I FOR 197'i .. 78, 
AN'NUAL REPORT OF HINDU5TAN LATEX 
LTD. TRlVANDRUM, l<""Oll 1978-79 AND A 

COpy OF PREVENTION OF FOOD AnULII:RA-
TION RULES, 19'79 

THE MINISTER Olf' STATE IN THE 
MINISTRY OF HEALTH (SHRI 
NIHAR RANJAN LASKAR): I beg 
to lay on the Table:-

(1) A COpy of the CertIfied 
Accounts (Hindi and English ver-
sions) of the Post-graduate Ir.siltute 
'Of Medical Education and Research, 
Chandigarh, for t.ne year 1977-73 
together wlth the AudIt Report 
thereon under sub-section ( 1) 01 , 
section 18 of the Post- Craduate In-
stitute of Medical Education and 
Research, Chandigarh, Act, 196G. 
[Placed in l.Abrary. See No. LT-
~2/80]. 

(2) A copy of the Certified 
Accounts (Hindi and English ver-
-sions) of the All India Institute of 
Medical &iences. New Delhi, for the 
year 1977-78 together with the Audit 
'Report thereon. under :,ub-section 
(4) of section 18 of the All India 

1nstitute of Medical Sciences Act, 
1956. [Placed in Library. See No. 
LT-403/BO]. 

(3) A copy of the Annual Report 
(Hjndi and English versjons) of the 

liindustan Latex Lin1it ed Trivan-, 
drum, for the year 1978-79 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon, under sub-
section (1) (1£ section 6l9A of the 
Companies Act, 1956. [Placed in 
Library. See No. LT-404/80]. 

(4) A copy of the Prevention of 
Tood Adulteration (Second Atr~nd­
ment) Rules, 1979 (Hindi and 
'En&lifth versions) published in Noti-
iicatieft No. G.8.RI' 231 (E) in Gazette 
of India dated '*be 8th April, 1979, 

under section 23 of the Prevention 
of Food Adulteration Act, 19M. 
[Placed in Library. See No. LT-
405/801. 

NOTIFIC~TI()N UNDER CUSTOMS Af':'T, 1962 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): I beg 
to lay on the Table a copy of Notifi-
cation No. G.S.R. 55 (E) (Hindi and 
English versions) published in Gazette 
of India dated the IHth February, 1980 
together with an explanatory men1.0-
1I'andum regarding exemption to jute 
goods exceJ)t hessian from export duty, 
under l3ection 159 of the Cuatonls Act, 
1962. [Placed in Lib'rary. See No. LT-
406/80]. 

NOTIFICATION UNDER INDIAN RAILWAYS 
ACT, 1890 AND A STATr:MENT FOR DELAy 
IN LAYING THE ANNUAL R:CPORTS AND 
AUDITED ACCOUNTS Ol'" ORISSA ROAD 
TRANSPORT COMtlANY LTD. BEHHAMPUR, 
GANJAM FOR ]976-77, 1977-'78 AND 

1978-79. 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF RAIL WA YS (SI-IRI 
C. K JAFFER SHARIEF): I beg to 
lay on "he TablE.:-

(1) A cnpy of Notification No. 
S.O. 11 (E) (Hindi and English ver-
sions) pubbshed in Gazette of India 
dated the 23rd February. 1980 
declaring certain stations as notified 
station issued under section 56B 
of the Indian Rai1wa:v~ Act, 1890. 
[Placed in Library. See NC. LT-
407/80]. 

(2) A statement (Hindi and 
English versions) f xplaining reasons 
for not Iayill~ the Annual Reports 
and Audited Accounts of the Orissa 
Road Transport Company, Limited, 
Berhampur. Ganjam for thE: years 
197i-77 1977-78 and 1978-79 within 
the stipulated peJ:iOd ol nine months 
after th~ close Of the Accounting 
Year. [Placed in Lib1'aT1/. See NO. 
LT-4Oi/8QJ. 


